CENTRAL ADMINISTRATIVE TRIBUTA%,J]BALPUR BTNCH,JABLPUR
/Qgiginal Application wng, 282 of 2003

/
Jabalpur, thig the 7th day of July, 2003,
!

Hon'ble Mr, D.C, Verma, Vice Chairman (Judicial)

~ Hon'ble Mr, Ahand Kumar Bhatt, Administrative Member

Roop singh Dhakag, Aged

about 31 years son of ghri

Narayan singh, R/o Gurariya,

Post Magardha, pest Magardha,

P.S, ang Tahsil- Bareli,

District- Raisen M.p, APEFLICANT

BY Advocate - ghri R.K. Thakur)

i. Union »f India,
Throuch the Secretary,
Department of Post,
New - pelni,

2. Sub Fost Master,
2arell post Office,
2/o Pravar Adhikshak,
Postal Division, Post Cffice,
Bhopal M.p.

3. Frakash chang Jhadiya
Z.D.3.P.M, Ship, Bareli
Post Cffice, p.s, And Tah.
Bareli, Digt¢, Raisen, RESFCNDrNTS

ORD = (orAL)

By D.Cs Vorma; Vies Chairman (Judicial) -

JT1995(7)SC522 « Ths learned counsel for the applicant
therefore Prayed that the gA pe alloued tg he withdrawn
with liberty to approach the Proper forum ag may be

adviced by law, It is ordersd accordingly,

X ==y
(Anand Kumar Bhatt ) (p.C. Verma)
ARdministratiye Member Vice Chairmanp (3)

"SA"



s R

»&7, " g ]
P A i
/ ) arraE Lo 2T T ,&Q/\

/\%WM

I 5 72 5’{'}‘2‘.‘:{ :-(3
Fen 4 Hlcieils ~
i R PIRR A0 g



